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ANSWERED ON 31.03.2022 

 

SANCTIONS ON ONGOING PROJECTS WITH RUSSIA  

 

4764. SHRI DAYANIDHI MARAN: 

 

 Will the Minister of POWER 

be pleased to state: 

 

(a)  the details of the projects under the Ministry of Power where there is involvement 

of Russian and Ukranian Governments, project-wise;  

 

(b)  the details of impact in terms of various sanctions on ongoing projects with 

Russia; and  

 

(c)  the total budgetary allocation, expenditure incurred and expected dates of 

completion of various power generation projects with Russia, State and item-wise? 
 

A N S W E R 

 

THE MINISTER OF POWER AND NEW & RENEWABLE ENERGY  

 

(SHRI R.K. SINGH) 

 

(a) to (c) :  In so far as Ministry of Power is concerned, NTPC’s Barh Super Thermal 

Power Project, Stage-I (3X660 MW), which is presently under construction, has 

involvement of Russian entities. The details of impact in terms of various sanctions on 

this project along with project cost, expenditure incurred and anticipated date of 

commissioning are given below: 

 

Details of Impact of Sanctions: 

 Difficulty in payments and renewal of bank guarantees due to exclusion of Russian 

Banks from SWIFT international payments system. 

 

 Supplies of balance equipment/material from Russian entities may get affected. 

 Visit of Engineers/Technical Advisors from Russia for project commissioning 

activities may get affected.  

Approved  Cost Expenditure incurred Till 

Feb-22 

Anticipated Commissioning  

Rs. 21,312 Crore Rs.19,738 Crore Quarter-2 of 2023-24 

 

************** 
 


